
THE GAUHATIH IGH ouRTATGUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, N4IZORAN4 AND ARUNACHAL PRADESH)

NO. Hc.v II- 1712015 l2 4lA

From Shri SaPtarshi Garg,

It. Registrar (Vigila nce),

Gauhati High Court,

Guwahati.

To, Shri Aditya Hazarika,

District & Sessions J udge,

Hojai.

^4Guwahati ,n" /3 March, 2023

9 L/-

Dated

Sub Station leave Permisslon'

Ref: Your letter No. ilH1123271 dtd 20 03 2023

Sir,

With reference to the above' I am directed to inform you that you

have been granted station leave permission' with the official vehicle' at own

cost, from the evening of 24.o3.2023 till the morning of 27,03.2023. The

next senior most ludicial offlcer avarlable at the statlon shall remain in charqe of your

Court and office during your absence'

Yours faithfullY,

]T.REGI RA GI( NCE)

Memo No, Hc. vrr-17/20tsl234slA, dated 2 9' I )' Z ot)

Copy to

The Project Manager, Gauhati High Court' Guwahati
1
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